NATIONAL COMPANY LAW TRIBUNAL @
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 02/08/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER-TECHNICAL

APPLICATION NUMBER : CA/ 5772017

PETITION NUMBER ! CP/;EOM

NAME OF THE PETITIONER(S) : St Marys Hotels Pvt Ltd + 5 Others

NAME OF THE RESPONDENT(S) : T.O. Abraham

UNDER SECTION :241/242

S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

|- E-Cowmem ompe.  Coudser Roe. lenmosr
). IS D AMARAD ) Ce fo e e

- S Ak

o ] Co= L r,v—J s
0k, SR ADU. JoSEPH K™

I

ORDER

Counsels for both the parties present. They submitted that they are ready
to give name of the Chartered Accountant mutually agreeable by filing a
joint memo. Matter is posted for argument and order for appointment of
the valuer. Put up on 23.08.2017 at 10.30 A.M.
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